In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson and Hon’ble Ms. Shreesha Merla, Member

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

SUPPLEMENTARY CAUSE LIST DATED 20.04.2022 (WEDNESDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

(Technical)
For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Gaurav Dilipraj Panwar Saurabh Ajay Gupta | Rajendra Beniwal-RP
(Ins) No. 1466 of | Vs. Harsh Surana-R1
2019 Raksha Bullion & Anr. Kumar Sumit-R2
For Admission (Fresh Case)
2. Comp. App. (AT) | Entertainment City Ltd. Siddharth Batra
(Ins) No. 431 of | Through its Authorized Representative
2022 Lekha Mriga
Vs.
Simran Kaur & Ors.
For Admission (After Notice)
3. Comp. App. (AT) | Damodar Valley Corporation Madhumita Anyj Singh
(Ins) No. 62 of Vs. Bhattacharjee Aishwarya Kr.
2022 Dimension Steel and Alloys Pvt. Ltd. & Awasthi
Ors.
For Hearing
4. Comp. App. (AT) | MTR Foods Pvt. Ltd. Aishwarya Amit Agrawal-R1
(Ins) No. 596-597 | Vs. Choudhary Swapnil Gupta-R2
0f 2019 Ashish Kanodia, Kaustav Saha-R4
RP of the Maiyas Beverages and Food
Pvt. Ltd.
With
S. Comp. App. (AT) | Peepul Capital Fund III LLC. Aakarshan Sahay Amit Agrawal-R1
(Ins) No. 598-600 | Vs Swapnil Gupta-R2
of 2019 Ashish Kanodia, Kaustav Saha-R4
RP of the Corporate Debtor & Ors.
With
6. Comp. App. (AT) | Shetron Ltd. Priya Pathania Abhijeet Sinha
(Ins) No. 791 of | Vs. Atanu Mukherjee
2019 Maiyas Beverages and Foods Pvt. Ltd.
& Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

